il cs:nn. mmxm TRIBUNAL
Tl PRINCIPAL BE ICH

New Delhi this the 24th day of March, 1994

PuranChand S/0 Shri Kundan Lal,
R/C village Suiller,
P.0O. Mustafabad,
' Jagadhri District
Yamunanagar & 87 Others coe Petitiorers

By advacate Mrs. Asha Jain Madan

Versus

le Union of India through
Secretary, Shri Masih-Uz-~Zaman,
# Ministry of Railways,
New Delhi.

N 2. Gereral Manager,
: Northern Railway,
Baroda House, New Delhi,

3. GController of Stores,
Shri Kes C. Tandon,
Northern Railway,
Baroda House , New Delhi. ess Respondents

Q R D E R (cmralL)
Hon'ble Mr. Justice V. S. Malimath -

This C.FP. is dismissed as withdrawn.
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